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Adverti ent
agement of Senior ndin unsel at Indore

Applications from advocates having experience in Direct Taxes matters are invited by
the Income Tax Department, Bhopal for engagement as Senior Standing Counsel on behalf of
Income Tax Department to attend and represent the cases of Income Tax and other Direct
Tax related proceedings before the Hon'ble High Court of Madhya Pradesh Bench at Indore
and other judicial fora as per details in the table below.

S.No. | Station wise vacancies Sr. Standing Counsel
1. Indore 01

The eligibility criteria and other terms and conditions will be governed by the
Instruction No. 7/2016 dated 07.09.2016 in F.No. 279/Misc./M-75/2011-IT] (Part-II) issued
by the Central Board of Direct Taxes, New Delhi.

2. The advocates desirous of and eligible for the post, in terms of the above said
Instruction may submit their application in prescribed form in the O/o the Pr. Chief
Commissioner of Income Tax, MP & CG, Bhopal by 25.01.2024 till 05.00 P.M. The format
for the application, terms and conditions etc. may be downloaded from the official website
www.incometaxindia.gov.in and/or also may be obtained from Dy. Commissioner of Income
Tax (Tech.), 0/o the Pr. Chief Commissioner of Income Tax, MP & CG, Aayakar Bhawan,
Hoshangabad Road, Bhopal.

3. For the purpose of experience as mentioned in the CBDT Instruction No. 7 of 2016
dated 07.09.2016, the cut-off date for eligibility will be the date of the present advertisement.

4. Applicants are required to submit fresh applications for engagement of Senior
Standing Counsel at Indore Bench as per vacancy above. The applications received after
the due date are liable to be rejected. Applications deficient in any respect shall also be
summarily rejected.

5. This advertisement is being published after obtaining prior approval of the Pr. Chief
Commissioner of Income Tax, MP & CG, Bhopal.

Deputy Commissioner of Income tax [Tech.]
For the Pr. Chief Commissioner of Income tax,
MP & CG, Bhopal



